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WH. Uh UT 3-18-2018-1-a1a (33).— sea ae ster, 2002 (PATH 20 Tq 2002) Hl a 3 at THM (4) 

wd 3-% SR yeu Sia at win A ad gy aa ga fam at yg afagen wm. UH U 3-18-2018-1-a4-(62), 

fexies 29 faarax, 2020 SY atfaftoa aa EU UT wa, Wee, A ame UR } aie (2) F seetfiaa ata 

at aie (03) 4 fatifie aa & fet orice witant faqad wed ¢ an aa & saa after St an 46 & aia 

Tifaa a seg eR ae erties wat eT Freer aa wie yer eat @, ae Saas Sah aA SeaTac  arfeitaa 

erm. 
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1 gat at ees, Ren whaa-1, 
aR aH, alata ay, waht whea-2, 
aes saat afr a, ATS area waa, 

a waa waa wa 
Taferax ufiaa. 
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Be. WH U 3-18-2018-1-Gia.— kd & Afar  arpese 348 H UTS (3) HB aq Fy, ga sre aT afar 
PAH WH U 3-18-2018-1-Gt (33), fern 16 GA, 2022 Hl etsit ayers Ware & wa FT UesN waa ear 
aia 2. 

Fea UAT B AA SG Ta SeMMAT, 
am. th. sitarda, stata. 

Bhopal, the 16th June 2022 

No. F A 3-18-2018-1-V(33).—In exercise of the powers conferred by sub-section (4) of Section 3 and 

Section 3-A of the Madhya Pradesh Vat Act, 2002 (No. 20 of 2002) and in supersession of this department's 

notification No. F A 3-18-2018-1-IV-(62) Bhopal, dated 28" September 2020, the State Government, hereby, appoints 

the Officers mentioned in Column (2) of the table below as Appellate Authority for the area specified in column 
(3) and confers the powers to dispose off the Appeal cases pending or arising Under section 46 of the said act in 
the area. This responsibility shall be in addition to their present responsibilities. 

  

  

TABLE 

S. No. Name, Designation and Present Posting Zone 

(1) (2) (2) 

| Miss Tanvi Hooda, Zone Indore-01, 

Addl. Commissioner, Commercial Tax, Zone Indore-02, 

Office of the Commissioner, Commercial Zone Bhopal, 
Tax, MP Indore. Zone Jabalpur, 

Zone Gwalior. 
  

By order and in the name of the Governor of Madhya Pradesh, 
R. P. SHRIVASTAVA, Dy. Secy. 

  

Friar, Sens YR ae CPST AT, HATTER BN TSH a ARMAS, Ae A Afar ae WTA —2022.


